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2. Report and Accounts (1995-96) of
the' Telecommunication
Consultants India Ltd. New Delhi
and related papers

3. Report and Accounts (1995-96) of
the I.T.I, Bangalore and related
papers

4. Notification of the Ministry of
communication

5. Memorandum of Understanding
(1996-97) between .Govt, of India,
Ministry of Communication and
LTI Ltd. and Videsh Sanchar
Nigam Ltd.
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1. Report and Accounts (1994-95) of

the Central Inland Water Transport
Corporation Ltd., Calcutta and
related papers

2. Report and Accounts (1995-96) of

the Cochin Shipyard Ltd. Cochin
and related papers

3. Report and Accounts (1995-96) of

Dock labours 3rd.
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TRANSPORT

Vishaknapatnam and Madras and
related papers

. Administrative Reports and
Accounts (1995-%) of various Port
Trusts

. Report and Accounts (1995-96) of
the Navik Bhavishya  Nidhi
(Seaman's provident Fund
Organisation) Mumbai and related
papers

. Report and Accounts (1995-96) of
the Hoogli Dock and Port Engineers
Ltd. Calcutta and related papers

THE MINISTER OF SURFACE

(SHRI T.G.
VENKATRAMAN): Madam, I lay on

[RAJYA SABHA]
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in laying the papers mentioned at 1(i)
above.
II. A copy each (in English and Hindi) of
the following papers, under subsection

S5E of the Dock workers (Regulation
of Employment) Act,, 1948:—

(1) (a) Administrative Report and
Accounts of the Visakhapatnam Dock
Labour Board, for the year 1995-96,
together with the Auditor's Report on
the Accounts.

(b) Review by Government on the
working of the above Board. (Placed
in Library. See No. LT. 1064/96)

(ii) (a) Annual Report and Accounts
of the Madras Dock Labour Board,

the Table—

I. (1) A copy each (in English and

Hindi) of the following papers, under

sub-section (1) of section 619A of the
Companies Act, 1956:—

(i) (a) Twenty-Eighth annual
Report and Accounts of the Central
Inland Water Transport Corporation
Limited. Culcutta, for the year 1994-
95, together with the Auditor's Report
on the Accounts and the comments of
the Comptroller and Auditor General
of India thereon.

(b) Review by Government on the
working of the above Company.
(Placed in Library. See No. LT.
105096)

(i) (a) Twenty-fourth Annual
Report and Accounts of the Conchin
Shipyard Limited, Cochin, for the
year 1995-96, together with the
Auditor's Report on the Accounts and
the comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the above Company.
(Placed in Library. See No. LT.
1228/96)

(2) Statement (in English and
Hindi) giving reasons for the delay

for the year 1995-96, together with
the Auditor's Report on the Accounts.

(b) Review by Government on the
working of the above Board./ (Placed
in Library. See No. LT. 1063/96)

III. A copy each (in English and
Hindi) of the following papers, under
section 106 of the Major Port Trusts Act,
1963:—

(@i) (a) Seventeenth annual
Administration  Report of the
Tuticorin Port Trust, for the year
1995-96.

(b) Review by Government on the
working of the above Port Trust.
(Placed in Library. See No. LT-
1052/96)

(ii) (a) Hundred and Seventeenth
Annual Administration Report of the
Mumbai Port Turst, for the year
1995-96.

(b) Review by Government on
the working of the above Port
Trust. (Placed in Library. See No. . LT-
1053/96)

(iii) (a) Annual Administration
Report of the Kandla Port Trust, for
the year 1995-96.
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(b) Review by Government on the
working of the above Port Trust.
(Placed in Library. See No. LT-
1054/96)

(iv) (a) Annual Administration
Report of the Cochin Port Trust,
Cochin for the year 1995-96, together
with the Auditor's Report on the
Accounts.

(b) Review by Government on the
working of the above Port Turst.
(Placed in Library. See No. LT-
1061/96)

(v) (a) Annual Administration
Report of the Visakhapatnam Port
Trust, for the year 1995-96, together
with the Auditor's Report on the
Accounts.

(b) Review by Government on the
working of the above Port Trust.
(Placed in Library. See No. LT-
1060/96)

IV. A copy each (in English and

Hindi) of the following papers, under
sub-section (2) of Section 103 of the
Major Port Trusts Act, 1963:—

(i) (a) Annual Accounts of the
Tuticorin Port Trust, for the year
1995-96 and the Audit Report
thereon.

(b) Review by Government of the
Annual Accounts. (Placed in Library.
See No. LT-1058/96)

(ii) (a) Annual Accounts of the
Mumbai Port Trust, for the year
1995-96 and the Audit Report
thereon.

(b) Review by Government of the
Annual Accounts. (Placed in Library.
See No. LT-1059/96)

(iii) (a) Annual Accounts of the
Kandla Port Trust, for the year 1995-
96 and the Audit Report thereon.

(b) Review by Government of the
Annual Accounts. (Placed in Library.
See No. LT-1057/96)

(iv) (a) Annual Accounts of the
Viskhapatnam Port Trust, for the year
1995-96, and the Audit Report
thereon.

(b) Review by Government of the
Annual Accounts. (Placed in Library.
See No. LT-1056/96)

V. A copy each (in English and Hindi)
of the following papers:—

(1) (a) Thirtieth Annual Report and
Accounts of the Navik Bhavishya
Nidhi (Seamen's Provident Fund
Organisation), Mumbai, for the year
1995-96, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the
working of the above Organisation.
(Placed in Library. See. No. LT-
1065/96)

(i) (a) Statement giving reasons
for the delay in laying the Annual
Report and Accounts of the hoogh-ly
Dock and Port Engineers Limited,
Calcutta, for the year 1995-96, within
the stipulated period. [Placed in
Library. See No. LT-1066/96]

1. Report and Accounts (1995-96) of
the Rehabilitation Plantation m Ltd.,
Punalur, Kerala and related papers

2. Report and Accounts (1995-%) of
the repatriates Cooperative Finance
and Development Bank Ltd., Chen-
nai and related papers

[Placed in Library. See No. LT-1066/ 96]

SHRI INDRAIJIT GUPTA: Madam, I beg
to lay on behalf of Shri Magbool Dar on the
Table:

1. A copy each (in English and Hindi)
of the following papers under sub-
section (1) of Section 619A of the
Companies Act, 1956:—

(1) Twentieth Annual Report and
Accounts of the Rehabilitation
Plantations Limited, Punalur.



